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GOVERNMENT OF INDIA 

MINISTRY OF COMMUNICATIONS  

DEPARTMENT OF TELECOMMUNICATIONS 

 

LOK  SABHA 

UNSTARRED QUESTION NO. 1559  

TO BE ANSWERED ON 27TH  NOVEMBER, 2019 

 

DOWNLOAD SPEED 

 

†1559. SHRI RAMESH CHANDER KAUSHIK:  

SHRI DILIP SAIKIA:  

 

Will the Minister of COMMUNICATIONS be pleased to state:  

 

(a)  whether the Government has envisaged download speed of 50 megabyte per second (mbps) to 

every citizen of the country by 2020 under the National Telecom Policy and if so, the details thereof;  

 

(b)  whether the Government proposes to take help of State Governments in creating basic 

infrastructure to achieve the envisaged target and if so, the details thereof; and  

 

(c)  whether the Government has fixed any time limit for this and if so, the details thereof? 

 

ANSWER 

 

MINISTER OF COMMUNICATIONS, LAW & JUSTICE AND  

ELECTRONICS AND INFORMATION TECHNOLOGY 

(SHRI RAVI SHANKAR PRASAD) 

 

 

(a) to (c)  The National Digital Communications Policy 2018 (NDCP-2018) which was notified 

on 22nd October, 2018, inter-alia aims to provide Universal Broadband Connectivity at 50 Mbps to 

every citizen of the Country by 2022 under Connect India Mission of the policy. NDCP envisages 

that all key stakeholders which includes State Governments to come together to forge a coalition to 

deliver the policy and its missions. The strategies to achieve this inter-alia include creating a 

collaborative institutional mechanism between Centre, States and Local Bodies for Common Rights 

of Way, standardization of costs and timelines; and removal of barriers to approvals. 
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